CENTRAL aDMINISTRaTIVE TRIBUNAL PR IPaL BENCH

0a No, 1382/99 :

] New Delhi: Dated this the 17th Decenber, 1999/
HON 'BLE MR, S, ReADIG E, VICE O AT R AN(R) o
HON'BLE MRS, LAKSHMI SWAMIN ATH g ,M B ER(D)

Rad’\ﬁa Sakh ujay
/o S, vinit Sakhuja,

Ro a=23, Gahech Nagar,
Pandav Nagar Oomplex,

Near Hanuman Mandlr,
Delhi=22 : eeoe lppli(:ant.’

(8y Adwcates $hrl SeK.Sirha )

Varsug '

A 1. Govt, of NCT of Dalhi,
th rocwgh

The Oilraector of Education,
0l1d Secretariat,
Delhi,

2, Deputy Director of Education,
Govty of NCT of Delhi,
oi sttt/ outh, Defence blony,
NQU Dalhi.‘

3 Deputy Director of Education,.
Govt, of NCT of Delhi,

District Suth hbst, V-1 V’

Vasant \ihar,
New Delhi,

A

4, the Principal, ",

Govt, Girla Middle School,
Tughl gk abad Extension,
New Delhi eo0coo RBQONdentSo

(8y Adweater Sl Wjay Pandits )

0 RDER(O RaL )

MON'BLE MRy SeRyADIGE VICE CHal A aN(4),

plicant Impugns regpondents® order dated

4,'3,99 (_énneere»lF‘l) and seeks restoration of jall

)




A

- 2=

mnsequentisl banefits including sal aty for the
period of forced temination and to continue her
in service til regul arly recruited persons are
avall abl e¢’

2, e hava heard spplicant's counsel $ri

sinha and respondants‘ counsel chri Panditas

37 pplicat was sppointed on contract
basis as TGT-(Ha'chs) in response to regpondents’

advertisenent dated 7th pril, 1998, but her services
gere teminated vide order dated 4.'3,99 as TG T(Maths)

ware sppointed on regul ar basiss

4, Respondants ,houever, do not deny in
para 4,8 of their reply to tha Oa that persons
junior to zpplicant are still wrking yith them on

contract basisf

S . It is also not digputed that there are
vacancles of T T(Mathg) avallable with the regpondents

at the present movenent of times

6. Undoer the clrcunstance this 0a is disosad
of with a direction to respondents to resngays the
mplicant as TGT{Maths) in preference to her juniors
and outsiders uithin 2 months from the date of raceipt
of a copy of this order, wlth the claar stipulation
that she wuld be sllowsd to work only till such time

as requl arly recrul ted persons becoma available .

No oostss
( MRrRs, LaKgiMI SUMINATH aN ) ( S. R.ADIG/E)

MmeBer(3) VICE HAaIAMaN(R) .

/ug/




